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(viii) Twenty-second Report on
Delhi Transport Corporation inclu-
ding comparative analysis of trans-
pori in Metropolitan Cities and
Minutus of the sittings of the Com-
mittee relating thereto,

(ix) Twenty-third Report on
State Trading Corporation of India
Limited—Import of Newsprint and
Minutes of the sittings of the Com-
mittee relating thereto.

(x) Minutes of the sittings of
the Committee on Public Under-
takings rclating to Procedural and
Miscellaneous Matlers.

REPORTS AND MINUTES OF

THE COMMITTEE ON THE WEL-

FARE OF SCHEDULED CASTES
AND SCHEDULED TRIBES

DR. FAGUNI RAM (Bihar): Ma-
dam, I lay on the Table a copy each
(in English and Hindi) of the follow-
inz Reports of the Committee on the
Welfare of Scheduled Castes and
Scheduled Tribes and Minutes of the
Sittings relating to the Twenty-
second Report: —

(1) Seventeenth Report on Minis-
try of Commerce (Department of
Commerce) Action taken by Gov-
ernment on the recomrnendations
contained in the Eighth Report of
the Committee on the Welfare of

- Scheduled Castes and Scheduled
Tribes (Tenth Lok Sabha) on the
Ministry of Commerce (Deparfment
of Commerce) — Reservations for
and Employment of Scheduled
Castes and Scheduled 'Tribes in
Minerals and Metals Trading Cor-
pertion of India Limited.

{2) Eighteenth Report on Minis-
try of Welfare Action taken by Go-
vernment on the recommendations
contained in the Seventh Report
(Tenth Lok Sabha) of the Commit-
fos on the Welfare of Schaduled
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Consumer Affairs and
Public Distribution

Castes and Schaduled Tribes Fin-
ance and Development Corporation
(NSFDC).

(3) Twenty Second Report on
working of Integrated Tribal Deve-
opment Projects in Bihar.

(4) Report on Study Tour of Stu-
dy Group I of the Committee on the
Welfare of Scheduled Castes pnd
Scheduled Tribes on itg visit to
Bomby and Awurangabad during
October, 1992.

(5) Report on Study Tour of
Study Group II of the Committee
on the Welfare of Scheduled Castes
and Scheduled Tribes to Bhopal,
Bombay  Vadodara and Ahmedabad
during February, 1993.
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FIRST REPORT OF THE DEPART-
MENT-RELATED PARLIAMENTARY
STANDING COMMITTEE ON
TRANSPORT AND TOURISM
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—

REFPORT OF THE STANDING COM-
MITTEE ON FOOD, CIVILL SUP-
PLIES, CONSUMER AFFAIRS
AND PUBLIT DISTRIBUTION

SHRI TARA CHARAN MAJUM-
DAR (Assam): Madam, I lay on the
Teble a copy (in English and Hindi)
of the First Report of the Committee
on Food, Civil Supplies, Consumer
Affairs and Public Distribution on
Demands for Grants (1993-94) of the
Ministry of Civil Supplies, Consumer
Affairg and Public Distribution —
‘Public Distribution System’ and Mi-
nutes of the Sittingg of the Commit«
tea relating thereto,



